
89 Written Answers [3 DEC. 1991 ] to  Questions 90  

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI DALBIR 
SINGH): (a) Yes, Sir 

(b) to (d) UCO Bank has reported that 14 
cases Of fraudulent payments using forged 
drafts totalling Rs. 21,86,809,30 and one case 
of withdrawl against wrong debit involving 
Rs. 45,000/- only were' detected in March 
1990 at its Sector 17-B Branch, Chandigarh. 
The Bank has further reported that in 
connection with these pamenyts the CBI 
registered a regular case on 28-11-90 against 
3 Bank employees and 6 outsiders. UCO 
Bank has placed 4 employees under 
suspension. 

Insurance at state expense 

1055. SHRI MURLIDHAR CHAN-
DRAKANT     BHANDARE: SHRI  
BEKAL UTSAHI: 

Will the Minister of FINANCE be pleased 
to state; 

(a) whether there is any scheme under 
Government consideration for providing 
minimum insurance cover to every person 
against injury or death in a road accident, at 
state expense, even in case where it is a hit 
and run affair; and 

(b) if so. what are the details in this 

regard? 

THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI DALBIR 

SINGH) (a) and (b) There is no such scheme 

run on State expenses. However victims of Hit 

and Run cases, against injury or death in a 

road accident, are compensated out °f a Fund 

known as 'Solutium Fund' set up under the 

Motor Vehicles Act which is maintained and 

run by the General Insurance Corporation of 

India through its four subsidiary companies. 

The compensation payable in the event of 

death is Rs. 8,500|- and in the case of grievous 

hurt, it is Rs. 2,000/-, 

 


